x32r1 Written Answers

Suri MULKA GOVINDA REDDY:
May I know whether any firm date has
been fixed for the second meeting of
the Home Ministers of Pakistan and
India in order to explore the possi-
bilities of putting an end to the inflow
-of rafugees into each other’s territory?

Sarr LAL BAHADUR: The exact
date has not been fixed, but some time
after the 15th of October it has been
suggested that if possible the two
Home Ministers might meet, but noth-
ing finally has yet been decided.

The Question

Mg, CHAIRMAN:
Hour is over.

‘WRITTEN ANSWERS TO QUESTIONS

DeVELOPMENT oF NUCLEAR RESEARCH
L.ABORATORIES IN ANDHRA PRADESH

*184. Surr Y. A. REDDY: Will the
PrimE MiINiSTER be pleased to state:

(a) whether Government of Andhra
Pradesh proposed any nuclear re-
search laboratories development sche-
me under the Andhra University;

(b) whether that scheme has been
. approved by the Government of India;
and

(¢) if so, what is the amount of
-grant-in-aid sanctioned by the Gov-
ernment of India for the scheme?

THE PRIME  MINISTER AND
MINISTER or ATOMIC ENERGY
(Surr LAr Bamapur): (a) Yes. The
proposals included a request for a re-
curring grant of Rs. 5-28 lakhs and a
non-recurring grant of Rs. 2987 lakhs,
in addition to considerable expenditure
on the installation of 5 research re-
sntor.

(b) and (¢) An Expert Committee
was appointed to examine these pro-
posals, ang their recommendations
have been carefully considered by
Government. The State Government
‘have been informed that. in addition
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! to the considerable grants-in-aid al-
ready made available to the Andhra
University for research in nuclear
physics, a further sum of Re. 1'25 lakhs
can be sanctioned for setting up a
radioisotope medical unit for the diag-
nosis and treatment of thyroid dis-~
orders. The constitution of a joint
committee for programming the work
and administering the grant was sug-
gested and the reactions of the State
Government and the Andhra Univer-
sity are awaited,
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+{CHINESE PROTEST ON M.P.s’ pELEGA-~
TION’S VISIT TO TAIwaN

*187. Surt A. B. VAJPAYEE: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that Gov-
ernment have received a protest note
| from the Government of China in con-
nection with the visit to Taiwan by
an unofficial delegation of the Mem-
bers of Parliament; and

(b) if so, whether a copy of the
protest note will be laid on the Table
ot the House?)
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